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Ol~'FlCI'l OF 'I'I Ili Cllllili JUDICIAL MAGISTRATE: VVEST DIS'I'RIC'l':'I‘IS IIAZARI COURTS
DELHI

MQ13Ifil_C./5'I_'1Qt\J_N._l3U'1X RO5'l'_li1l 01" JUDICLLL Ii/U\G1SJll11\'1'l'l_ 1;1&5'l' C1-A55
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In view of the request" of Ms. Shivangi Mangla, l.d. JMI-‘C (Ni AC1‘)-05, West District,

Delhi (Duty Magistrate on 21-05-2026) & Sh. Ankit Karan Singh, I.d. JMFC-08, West District, Deihi

- (Duty Magistrate oni5-05 2026) for exchange of their duty, the following modification in the Dtzty
Roster of Judicial Magistrate l~'irst Class, West District, Delhi for the month of May-2026 (reference

No 609-662/CJM(Wcst)DR/2026 Dated 24-04-2026) is being madca-

iSr. Name ofthe Judicial Magistrate 1-'irst Class Working Holiday Room No.
No. . days

()1 M5. Shivangi Mangla, l.d. JMFC (NI ACPU5) 15-D5-2026 508
R/0 l louse no ‘"1 “pper Ground Floor, Pocket 4 8: 5, [EXHI-
Sector 23, Rohini, Delhi Blvsk)

Log ‘Sh. Ankit Karan Singh, JMFC-08 21-05-2026 so
1 R/o 274, 3"‘ Floor, Jai Durga Apartments, Tagore
Park, Delhi 110009

I Rest of the conditions shall remain unchanged in the Duty Roster oi’ Judicial
Magistrate l-‘irst Class, West District, Delhi for the month of May 026 (reference No 609-
662/CJM[West)Dl{/2026 Dated 24-O4-2.026).

(Renu)
l.d. Link to Chief Judicial Magistrate

West District, Delhi
.\<>...§i.;lt.:.HEITH....i......c:.n/ttwesti./mt/2026 Dated, Delhi the .l.\i.],5.],16.
(Iopy forwarded for information and necessary action to:-
(ti . The llon'ble Registrar General, lligh Court of Delhi, New Delhi

‘through I.d. Principal District 84 Sessions Judge, (West),Delhi
02. '|'he I.d.Principal District & Sessions Judge, (I IQ), Delhi
03. The l.d. Principal District 8t Sessions Judge, (West), Delhi
04. The l.d. Principal ])i5ll1Ll at sessions Judge all district Delhi/New Delhi
05. The l.d. officer lncharge, Pool Car, 'l'is Ilazari Courts, Delhi
05. The l.d. CJM, ali District, Delhi/.\’ew Delhi,
0'/. The l.d. ACJM 8- All l.d. Judicial Magistrate 1-‘irst Class West District, ‘I'is llazari Courts,Delhi.
08. the Director of Prosecution, 'l'is Ila-z...ri Courts, Delhi.
09. The Commissioner of Police, Delhi
t0.'1'he I G (Prison), 'l'ihar Jail, Delhi/New Delhi.
'. l . 'l‘he Secretary, liar Association, 'l'is llazari Courts, Delhi
‘.2. 'l'he Supdt.Jaii, New Delhi/Lock-Up lneharge, 'I*is llazari Courts, Delhi
‘.3. The Adi-nn. Officer(.Judl), llindi Department, R. No. 237, 'I'is Ilazari Courts, Delhi
‘.4. Law Officer, Tihar Jail, tJl2ii1i/NOW Delhi.
‘-S. l-‘or Uploading on centralized web-site through LAY}-IRS
‘.6. The Video Conferencing, R. No. 2.11, 'l'is Ilazari Courts, Delhi.
‘.7. lhe Care Taking liranch (liq) 8: West 'l‘is llazari Courts, Delhi
‘.8. The Reader to the court of undersigned.
1‘). The Cash Branch, West District, 'l'is llazari Courts, Delhi.
20. PS to l.d. Principa‘. District and Sessions Judge(West) District, Delhi
2‘. Offitc file

(Reno)
I.d. Link to Chief Judicial Magistrate

West District, Delhi


